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OR D E R 

D. Purkayastha, JN 

Mr. Chatterjee, learned advocate on behalf of: the 

applicant submits that the respondents did not file any reply till 

today, though the application was admitted on 19.2.98. Mr. Samaddar, 

learned advocate for the respondents prays for further time to file 

tk'  reply . Accordingly the respondents are given four weeks' time 

to file reply to the OA. The matter will appear in due course. MA. 

is disposed of 
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